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(c) whether permanent posts are 
not available or the seniority is not 
determined;

(d) whether they are entitled to the 
benefits of confirmation with retros
pective effect when confirmed; and

(e) what steps are taken to confirm 
them without any more delay?

The Deputy Minister of Railways 
(Shrl Shahnawaz Kban): (a) Yes.

tb) Confirmations m respect of post- 
integration vacancies since 14th April, 
1931 have not yet been made pending 
finalisation of combined seniority lists 
and promotional units in the inte
grated set up.

(c) Permanent posts are available 
but combined seniority lists and selec
tions thereafter have yet to be 
finalised

(d) Yes.

(e) Confirmations have been taken 
in hand in respect of Drivers ‘A’ 
grade As regards Drivers 'B' grade, 
confirmations will be taken up as 
soon as selections are finalised. A 
senior scale officer has already t*en 
deputed to expedite action.

Riband Dam Project

*M5. Shrl Kalika Singh: W ill the
Minister of Irrigation and Power be
pleased to state:

(a) the amount out of Rs. 26 crores 
allocated for the Rihand Scheme oi 
U P., which is Ukely to be spent dur
ing the Second Plan period on the 
said project; and

(b) the amount that has been spent 
np to date on Rihand Scheme out of

total estimated cost of Rs. 45 cro
res and how much of it is foreign ex
change?

The Deputy Minister of Irrigation 
o f  ro v e r  (Shri Hmttal): (a) The
entix* amount of Rs. 28 crores it like
ly to be spent during the Second Plan 
period.

(b ) The expenditure till the end of 
October, 1907, was about Rs. 8:98 
crores out of which about Rs. 2-65 
crores was in foreign currency.

Chilka Fisheries
*869. Dr. Samantatnhar: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) since how long the research 
staff of the Central Government is 
working at Baluguon in Orissa on the 
Chilka Fisheries;

(b) whether the said research staff 
has been able to submit any report 
of their work by this time to the 
Central Government;

(c) the reasons for decrease in fish 
production in the Chilka lake;

(d) whether there is any proposal 
before Government for the protection 
of this fishery and increase in its pro
duction; and

(e) if so, when the proposals would 
be worked out’

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) Since
17-5-56

(b) Yes.
(c) It is too early to state the 

reasons for decrease if any in fish 
production in the Chilka lake. 
Investigations for determining the 
causes will have to be carried out for 
a number of years.

(d) and (e) The question of giving 
protection to this fishery and giving 
aid to increase the production will be 
considered when the results of the 
investigations that are being carried 
out by the Chilka Investigations Unit 
are known.

Upgrading of Poets 
•878. Shri Santbandasn; Will the 

Minister of KaUways be pleased to
state:

(a) whether Government have re
ceived any nMmorandum from  the




